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SRAVANA 11, 1896 (SARA) Refusal by Bank 282

to accept 100 Rupee
Notes (State.)
18.07 hrs. )

STATEMENT RE REPORTED REFU-
SAL BY BANKS TO ACCEPT 100
RUPEE CURRENCY NOTEs

THE MINISTER OF FINANCE
(SHRI YASHWANTRAQ CHAVAN):
Mr. Speaker, Siz, I wish to make a
statement on the reported refusal by
banks in Lucknow 1o accept 100/-
rupee currency notes. Enquiries from
Kanpur Office of the Reserve Bank
reveal that on Monday last there was a
scare in Kanpur that 100/- -upee notes
might not be accepted by the banks
and there was an unusual rush at the
counters of the Kanpur Office of the
Reserve Bank of India. All notes were
exchanged across the counters and
the scare subsided. There were a news
item in a local paper reporting the fact
of the scare and also reporting that a
certain series of 100/- rupee notes not
being exchanged by the banks, A
contradiction was issued bLy the
Manager, Reserve Bank of India,
Kanpur. It is reported that during the
last 2-3 days there was a similar scare
in Allahabad as well as in Lucknow.
Banks are accepting for deposit and/
or exchange all denominations of notes
including 100/- rupee notes being ten-
dered across the counter.

18.08 hrs.

RESOLUTION RE: FRESH ELEC-
TIONS TO LOK SABHA—contd,

SHRI SAMAR GUHA (Contai): 1
admit my Resolution is not a well-
contained one in the sense I wanted to
put it. But I would inform you that
when I had put in a longer Resolution,
there was a lot of opposition from the
side of the ruling party and as a result,
T had to agree to cut the size of my
Resolution and put it to a certain
extent not so logically as I wanted to.

I did not expect any better response
or any better reaction either from the
side of the ruling party or from the
side of many of the Opposition parties,
I Know that my resolution will act like
a bul] in a China shop. I know that the



